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GENTRAL ADMINISTRATIVE TR IBUNAL
PR ING P AL BENCH

New Delhi this the lst day of August, 1994

CORAN 3 ,

THE HON'BLE M. S. R. ADIGE, MEMBER (A)

THE HON'BLE MRS. LAKSHMI SWAMINATHAN, MEMBE% (J)
shr i P. K. Saxena, /

Assistant Dir ector HCD " (NH&E) ,

Central water C ommgs ls(j.t‘.n,
[ X Puram’

see Appliéant j

None far the .{bpl' ant

Versus

l. Secretary,
Ministry of W ter Resources,
Shram Shakti Bhawan, New Delhi.

2, Chairman, Central water
Commissicn, Sewa Bhawan, ' .
R.K.FPuram, New Delhi, . - o+« Respondents

OR D ER {QRAL) ‘

ember (&) - ' ‘1

None appeared for the applicant. although we walted

on prevmus ‘dates, the appl:.cant
has ‘been irregular - in attendance. Shri Verma is, hog«éevéx

present on behalf the respondents.

‘2. Owing to the absence of. the applicant, this o

appllcat:.on is dlsmissed for default and non-.-prosecutwn.
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{ Lakshml Swaminathasf )! ' o S. R, A?/(e ) |
Member . ‘ Member A



